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BEFORE THE HON'BLE NATIONAL GREEN TRIB 

PRINCIPAL BENCH AT NEW DELHI 

ORIGINAL APPLICATION NO. 555 OF 2024 
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IN THE MATTER OF: 

News item titled "India Lost 2.33 Million Hectares of Tree Cover Since 

2000 Global Forest Watch" appearing in the Indian Express date 13.04.2024 

REVISED RESPONSE ON BEHALF OF THE RESPONDENT NO. 19

STATE OF MANIPUR 

I, RK. Amarjit Singh, presently serving as Special Secretary (Forests, 

Environment & Climate Change), Government of Manipur, on behalf of the 

Respondent No. 19, do hereby solemnly affirm and state as under: 

1. That, I am currently working in the aforesaid capacity and having gone

through the records of the matter I say that I am conversant with the facts

of the present case and therefore I am competent to depose the present

Affidavit on behalf of the State Respondent, as authorized to do so.

2. That the present Affidavit is being filed to place on record the status of

forest and tree cover in the State of Manipur in compliance of the directions

issued by this Hon'ble Tribunal vide Order dated 07.08.2025.

3. That it is humbly stated that a tabulated chart showing District-wise Forest

Cover in Manipur reported in the India State of Forest Report 2023

published by the Forest Survey of India, Government of India is reproduced

hereunder:

1�-o, .,_s 
�H. D RENURO SINGH 

udvocate & Notary, Govt. of India 
Regn.No.22707 
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